
CENTRAL ADMINISTRATIVE TRIBU'JAL 
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A. 82/01 	 18.1.02 

Pre3ent 	i4on'ble Mr. Jistice G.L. Gpta, Vice..Chairrnan 
Hon'ble Mr. B.P. Singh, Administrative Member. 
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Counsel for the Applicant: Mr. B. Dhatteriee 
Ms,B. Mondal 

Counsel for the ispondents: 	Mr. B.K Chatterjee 

DER 

Mr. B. Chatterjee, learned counsel for the applicant 
tN 

states that the applicant has filed am obecticn obtained from 

the previous counsel. Since the earlier counsel has reocrdecj 

no objection, there cannot be any object ion to the appearance 

by Mr. .Chatterjee. MA stands disposed of. 

2. MA 311/96 and GA 1197/96 are adjourned to 8.5.02. 

44i1NISTBATIVE MEMEER. 	 VICECHA1RMAN 
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